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REGISTERED 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 
4HH4H 1C1* 

Commercial Complex (BOA), 
md iranagar, 
Bangalore - 560 038 

Dated : 	;?\- \- 

Application No. 	307 	9_J86(T ) 

W.P. No 	__.I99733  92.4 AL 	-__._/ 80 

Applicant 

G.Lokanatha & 2 Ors 

To 

Shr G.Lokanatha, Scientist 'C', Resident 
lechnica]. Office, (Aircraft), Directorate of Aeronautics, c/c HAL, 
Bangalore —17. 

Shri V. Ranganathan, Scientist 101 9  Resident Wachnical Office, 
Directorate of Aeronautics, C/U HAL, Bangalore-17. 

Shri R.V.Narayanamurthy, Scientist '0', Resident Tlechnical Of'fice(Enginas), 
C/c HAL, Bangalore-75. 

Secretary, Defence Department, New Delhi. 

Union Public Service Commission, New Delhi by its Secretary. 

6, 	Shri MS Padmarajaiah, Senior Central Govt. Standing Counsel, 
High Court Buildings, Bangalore-560 002, 

Sub].ect: SENDING COPIES OF ORDER PASSED BY THE BENCH IN 

APPLICATION NO, 	307, 300j 309186(T) 

Please find enclosed herewith the copy of the Order,odax0xx 

passed by this Tribunal in the above said Application on 	17-12-1981 	. 

R 
Encl : as above. 	 ICER  

(JUDICIAL) 	- 

Balu* 	Tj 
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IN THE CENTRPL ADMINISTRATIVE TRI3UNAL 
BANCALORE BENCH : BANGALORE 

DATED THIS THE 17TH DECE1'3ER 1986 

Present 

The Hon'ble Shri Ch. Rarnakrishna Rao : Member (Ji) 

	

The Hon'ble Shri L.H.A. Reo 	: Member (i 

tion Nor,307. 308 & 30/1936(T) 

Shri G. Lokanetha, 
Scientist 'C', Rsjdent 

Tehr1ir:l ff'n' 	r' art), 	... fpplicEnt in A.No.307/1 
Directcr te of Aørun.:  Jtics, • 
C/u HAL, LLngalore-17. 

Shri V. 	nganathan, 
Scj r-gtjt 'J', Reeient 
Technical Office, 
Cirectrate of Aeronautics, 	

.. App1ic"t in '.o.3O3/i1 

C/C HAL, 3cn:rlore-17. 

3. Shri R.J. arayeric rurthy, 
Scientist '0', Pesirnt 
Technjcl Office (Engines), 

C,/i HAL, B:ngalore-75. 

... Appiicant in .3J/1983 

The Union of Tnir, 
represented by the Sccretry, 
Dfec Dapart"ient, rj Daj -ü. 	 ! 	ponc:cnts 

Union Public Serui-e Cuission, 
t 	Delhi, by its Secretary. 

(Shri N.S. Padnarajaiah, Advoc:te) 

This a;plic tion has cone up for he::riniq b fore 

this Tribunal today, the Ho'b1e Snri Ch. RamakrishnL Pa, 

rber (3r1, n:e the follouint: 

OPDER 

The applicants seek' permission for withdraual of 

the oplicatione. Shri .S. Padmerajaiah, counsel for the 

respondents, has no objection. The applicants are, therefore, 

permitted to withdraw the applications. The applications are 

disposed of accordingly, in the result, the applications are 

-- 	snissed as withawn. 

- 
- 	E° 4-  reGTRAR 	 (L...Regó7 	 (Ch. Rarakrishna Pao) 

CELA 1 	--- 	Member (An)(R) 	Member (Jr) 
17.12.1966 	 17.1.1986 

am 	I 	 - 


